
trrcH COURT OF MANTPUR
AT IMPHAL

NOTIFICATION
Imphal the 24th November,2023

Np. HCM/U96-BENCH/ : It ls informed to al! learned

members of the Bar and litigants that in view of non-avaitability of Hon'ble The

Chief Justice and Hon'ble Mr. Justice A. Bimol Singh to hold court on

27.LL.2023 and 28.Lt.2023, it is notified as under:

i) Division Bench of Hon'ble Mr. Justice A. Guneshwar liharma

and Hon'ble Mrs. Justice Gotmei Gaiphulshillu Kabui will sit on

27 .Lt.2023 and 28.1t.2023.

ii) Division Bench of Hon'ble The Chief Justice and Hon'trle Mrs'

lustice Golmei Gaiphulshillu Kabui will sit from 2'00 PM

onwards on 29.11.2023'

iii) single Bench of Hon'ble Mr. Justice A. Bimol singh will sit from

2.00 PM onwards on 29.LL.2073'

iv) Matters fixed on 27.1L.2023 and 28' LL.2023 for the Single

Bench of Hon'ble Mr. lustice A. Bimol Singh will be distributed

and listed before the slngle benches of Honble Mr' lurstice A'

Guneshwar sharma and Honble Mrs. Justice Golmei

Gaiphulshillu Kabui for fixing dates'

Interim orders, if any subsisting on above said matters

shall be extended till the next listing date'

By Order etc.
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(oJESH MUTUM)

REGISTRAR (JUDL)
HIGH COURT OF MANI:PUR
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